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Title: Need to provide protection and security to the BJP Legislator in Orissa representing Patnagarh Assembly
segment in Bolangir, assaulted by some anti-social elements.

SHRIMATI SANGEETA KUMARI SINGH DEO (BOLANGIR): Mr. Chairman, Sir, this is a standing example
of atrocities on women in this august House. I have been standing for the past fifteen minutes to raise an
important issue and am not being given a hearing. Why is this discrimination here? I want to raise an important
issue.

On 25th July - you can see in the Indian Express of today - a BJP legislator in Orissa representing Patnagarh
Assembly segment in Bolangir, who also happens to be my husband, was assaulted by some anti-social
elements. He has sustained head injuries. He is very badly hurt. The law and order in Orissa at large and in
Bolangir in particular has failed completely. I would request that proper security be given to him because this is
not the first incident that we have suffered. We have been the victims to the various Government's foul play
since 1992. How we are still alive is just God's grace. I would like a high-level Fact Finding Team to be sent to
Orissa to enquire into the matter, and proper protection and security to be given to the BJP legislator. Thank you.

MR. CHAIRMAN : Shrimati Geeta Mukherjee.
... (Interruptions)

DR. SUBRAMANIAN SWAMY : Mr. Chairman, Sir, I have given the notice. I have already been called by the
Speaker. Since the other issue was continuing and I had to raise a fresh issue, I did not speak.

MR. CHAIRMAN: I will call you later. Please take your seat. [ have already called Shrimati Geeta Mukherjee.
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DR. SUBRAMANIAN SWAMY (MADURAI): I have already been called by the Speaker. ....(Interruptions)
MR. CHAIRMAN: I have called Shrimati Geeta Mukherjee. I will call you afterwards. Please take your seat.

MAJOR GENERAL BHUVAN CHANDRA KHANDURI, AVSM (GARHWAL): Mr. Chairman, are you going
as per the list ....(Interruptions) How can you go without the list? ....(Interruptions)

SHRI SATYA PAL JAIN : Sir, has she given the notice? ...(Interruptions)

MR. CHAIRMAN: I have allowed her.

... (Interruptions)

SHRIMATI GEETA MUKHERIJEE (PANSKURA): He has allowed me. ....(Interruptions)
MR. CHAIRMAN: Shri Jain, I have allowed her.

MAJOR GENERAL BHUVAN CHANDRA KHANDURI, AVSM : Sir, how many people will be allowed like
this? ....(Interruptions)

MR. CHAIRMAN: Shri Jain, I have allowed her. This is the discretion of the Chair.

... (Interruptions)
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SHRIMATI GEETA MUKHERIJEE (PANSKURA): Mr. Chairman, Sir, I may tell them that I can make myself
heard despite all the disturbances, but I do not like this thing. I do not disturb anybody nor do I want that others
should disturb me.

First of all, I would like to say about the point that was raised by my sister just now. I do believe that in all such
cases, and not only the cases involving BJP legislators, the Government should surely take measures. Not only
BJP legislators but others are also being assaulted. That must also be taken into consideration.

What I wanted to press here are two or three questions which were placed by the Congress benches and then,
they walked out. I also associate myself with these points for three reasons. ....(Interruptions) Nothing is over.
What is over? As far as the price rise is concerned, discussion here is not enough. What has happened? Has price
of any commodity come down, after that discussion? No. As far as Women's Bill is concerned, despite whatever
they are saying, have they done anything? No. If that is so, I do associate myself with the points that they have
raised, on behalf of my party. ....(Interruptions)

... (Interruptions)
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